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(a) the financial assistance sought by the
Government of Karnataka during the drought
in the last three years for dribking water for
affected villages and problem villages in that
State ;

(b) the extent to which the financial
assistance was given ;

(c) the number of problem villages which
have been covered for making drinking water
available during the recent drought ; and

(d) the target at the end of the Sixth
Five Year Plan for drinking water facilities
for the problem villages in Karnataka ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF):
(a) and (b) The Ministry of Agriculture
which is concerned with drought relief
assistance has furnished the following
information :—

(Rs. in crores)

Assistance sanc-
tioned by Central
Govt. for drinking
water

0.42

7.56
5.53*

The State Govern-
ment have been
asked to meet the
situation from their
own resources.

Assistance sought
by State Govt.
for drinking
water

1981-82

1982-83
1983-84

Year

9.10

6.00
21.04

*Spill-over for
1983-84, wvalid
upto 30.6.84.

(c) The Government of Karnataka has
intimated that during the recent drought,
2263 scarcity affected villages and 57 problem
villages were also provided with drinking
water facilities,

(d) As on 1.4.1980, 15,456 villages were
identified as problem villages in Karnataka
according to the critetia prescribed by this
Ministry. Out of these, 13748 villages have
been covered till 31st December, 1983. The
remaining villages are expected to be covered
before the end of the Sixth Plan,

Commoneawith Games in Edinborgh in 1986

9383, SHRI BRAJAMOHAN
MOHANTY : Will the Minister of SPORTS
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be pleased to state :

(a) whether it has been brought to the
notice of Government that English Rugby
Union has proposed to tour South Africa for
games in the month of May, 1984 and if so,
what is the reaction of Government thereto ;
and

(b) whether London based non-racial
Olympic Committee appealed to Asian,
African and Caribbean countries not to
participate in Commonwealth games in
Edinborgh in 1986 ; and if so, what is the
reaction of Government thereto ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF SPORTS (SHRI
ASHOK GEHLOT): Government are aware
of the proposed tour and consider it to be
unfortunate.

(b) No such appeal from the organisa-
tion in question has been received either
by the Government or the Indian Olympic
Association. The question of reaction of
the Government, therefore, does not arise.

Assistance to States for Provision of
Drinking Water Facilities

9384. SHRI NAWAL KISHORE
SHARMA : Will the Minister of {WORKS
AND HOUSING be pleased to state the
amount of financial assistance likely to be
provided to each State during 1984-85 to
provide drinking water facilies in rural areas,
with priority to desert and hilly areas in the
country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF) :
An amount of Rs. 242,50 crores has been
provided in the Union Budget for 1984-85
under the Centrally sponsored Accelerated
Rural Water Supply Programme for giving
grants to States/Union Territories for cover-
ing the identified problem villages. In
addition, the Incentive Scheme introduced
in 1983-84 may also continue during 1984-85,
The exact allocation to States/Union Terri-
tories under both these schemes will be
decided after the budget is passed by
Parliament,
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Kerala’s Request for Import eof
).Spraying Helicopters

9387. SHRI A. NEELALOHITHAD-
SAN NADAR : - Will the the Minister of
AGRICULTURE be pleased to state :

(a) the functions and activities of the
Agricultural Aviation Wing ;

(b) whether a request is pending with
it from the Government of Kerala for the
import of spraying helicopters ; and

(c) if so, the details of the request and
the action taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): (a) The
functions and activities of the .Directorate of
Agriculture Aviation are as under :—

(i) Locust Control.

(ii) Aerial application of Insecticides,
fertilizers and seeds,

(ili) Coordination of aircraft requirement

for aerial operations in the public
and private sectors,

Related fields like mosquito
control, cloud seeding and marine
reconnaisance for the detection of
fish shoals.

(iv)

Research and Development in
agricultural aviation.

v)

Technical advice on agricultural
aviation to the Central and State

Governments,

(vi)

(vii) Training in Agricultural Aviation.
(b) No, Sir.
(e) Does not arise.

Kerala’s Reqaest for Coastitution of
Coconut Package Programme in

. Seventh Plan
9388. SHRI A. NEELALOHITHADA-
SAN NADAR : Will the Minister of
AGRICULTURE be pleased to state ;





